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NATIONAL HUMAN
RIGHTS COMMISSION

JOURNALIST SHOT DEAD: NHRC SENDS
NOTICE TO HARYANA DGP

NEW DELHI: The NHRC on Tuesday said it has sent

a notice to the Haryana DGP over reports that a
journalist was “shot dead” near his residence in Luhari
village of Jhaijjar district earlier this month. It said the
content of the reports, if true, raise a serious issue of
violation of the human rights of the victim. The NHRC
has taken “suo motu cognisance of media reports.
Reportedly, the journalist working with an online news
portal was out for a walk after dinner on May 18,
when unidentified assailants shot him and fled. The
rights body has asked the DGP for a detailed report
in two weeks.
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Jewellery firm sends staff into

Senjuti Sengupta

going treatment,” the SHO said.

septic tank to find gold, 4 dead
TR

letters@hindustantimes.com

JAIPUR: Four workers died by
inhaling toxic fumes after they
entered a 10-foot deep septic
tank underneath a jewellery fac-
tory in Jaipur to try and retrieve
gold and silver particles from the
sludge, police said on Tuesday.

The incident took place on
Monday night in Sitapura Indus-
trial area of Jaipur when eight
workers were employed to
recover gold and silver particles
lost during the washing of jewel-
lery from the toxic sludge. The
workers were initially reluctant
to undertake the work because
of the toxic fumes, but agreed to
do it after they were offered
extra money, police said.

“The workers initially refused
to do the work because of the hot
weather that may cause buildup
toxic gasin the tank,” Sanganer
police station house officer
(SHO) Anil Jaimani said. “Vikas
Mehta, the CEO of the company
that owns the factory, and
director Arun Kothari convinced
the workers to go into the tank
by offering them extra money.”

Jaimani said all eight workers
entered the tank to recover the

The 8 workers were employed
to recover gold and silver
particles lost during the
washing of jewellery.

HT PHOTO

sludge. While cleaning the tank,
however, the workers lost con-
sciousness. Police reached the
site upon receiving information
about the incident from the con-
trol room, and the workers were
brought out of the tank.

The workers were rushed to a
local hospital, where doctors
declared four of them dead. The
deceased were identified as
Rohit Pal, Sanjeev Pal, Himang-
shu Singh, and Arpit Yadav—all
between the ages of 25to 30.

“Two workers — Ajeet Chau-
han and Raj Pal — remain in
critical condition and are under-

“The remaining two — Amit Pal

and Suraj Pal -- were dis-
charged.”

Police said that the workers
were operating without any
safety gear. “We are probing why
the workers were forced to clean
an underground septic tank
without any safety measures
during a heatwave. We are also
investigating the legality of the
storage of gold particles in the
tank,” the SHO said.

“Mukesh Pal, brother of
deceased Rohit Pal, runs the con-
tract agency through which the
eight workers were employed,”
Jaimani said. Following the inci-
dent, Mukesh filed an inquest on
Tuesday morning. “No FIR (first
information report) was lodged.
It will be done after a thorough
investigation,” the SHO added.

Meanwhile, the National
Human Rights Commission
(NHRC) has taken suo motu cog-
nisance of the matter and
directed the district administra-
tion to submit a detailed investi-
gation report by June 16.

A notice was also issued to
Arun Kumar and CEO Vikas
Mehta to submit their response
by June 16.
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Reportsoughtfrom
DGP over Jhajjar
journalists murder

NEW DELHI, MAY 27
The National Human Rights
Commission (NHRC) has
issued anotice to the DGP of
Haryana seeking a detailed
report within two weeks over
the brutal murder of a jour-
nalist in Luhari village of
Jhajar district, a senior offi-
cial said here on Tuesday.
Dharmendra Singh
Chauhan, a journalist affili-
ated with an online meda
outlet on YouTube, was shot
on the evening of May 18
near his residence in Luhari.
The police initiated a probe
afterregistenng a caseagainst
eight individuals based on a
complaint filed by the vic-
tum’s son. The aime took
place when Chauhan was out
for a walk after dinner
According to the slain
jounalist’s son, a villager

came to their house and
informed the family that his
father was lying injured
alongside aroad. “We rushed
to the spot and took himtoa
hospital in Heli Mandi. Due
to his critical condition, he
was referred to another med-
ical facility. Unfortunately, he
succumbed to his injuries”
said the complainant, Tapasvi
Shama, president of Jan-
manch Patrakar Sangh, Jhajjar,
condemned the killing, and
demanded swift justice. “We
have met sersor polbice officials
to press for the immediate
arrest of those involved” Shar-
ma said.

The Commission observed
that the contents of the
media reports, if true, “raise
a serious issue of violation”
of the human rights of the
victim. — TNS
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staff into septic tank

to find golc

, 4 dead
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JAIPUR: Four workers died by
inhaling toxic fumes after they
entered a 10-foot deep septic
tank underneath a jewellery fac-
tory in Jaipur to try and retrieve
gold and silver particles from
the sludge, police said on Tues-
day.

The incident took place on
Monday night in Sitapura
Industrial area of Jaipur when
eight workers were employed to
recover gold and silver particles
lost during the washing of jew-
ellery from the toxic sludge. The
workers were initially reluctant
to undertake the work because
of the toxic fumes, but agreed to
do it after they were offered
extra money, police said.

“The workers initially refused
to do the work because of the
hot weather that may cause
buildup toxic gas in the tank,”
Sanganer police station house
officer (SHO) Anil Jaimani said.
“Vikas Mehta, the CEO of the
company thatowns the factory,
and director Arun Kothari con-
vineed the workers to go into
the tank by offering them extra
money.”

Jaimani said all eight work-
ers entered the tank to recover
the sludge. While cleaning the
tank, however, the workers lost
consciousness. Police reached
the site upon receiving informa-
tion about the incident from the
control room, and the workers
were brought out of the tank.

The workers were rushed toa
local hospital, where doctors
declared four of them dead. The
deceased were identified as
Rohit Pal, Sanjeev Pal, Himang-
shu Singh, and Arpit Yadav —
all between the ages of 25 to 30.

“Two workers — Ajeet Chau-

The 8 workers were employed
torecover gold and silver
particles lost duringthe
washing of jewellery.  HTPHOTO

han and Raj Pal — remain in
critical condition and are
undergoing treatment,” the SHO
said. “The remaining two —
Amit Pal and Suraj Pal — were
discharged.”

Police said that the workers
were operating without any
safety gear. "We are probing
why the workers were forced to
clean an underground septic
tank without any safety meas-
ures during a heatwave. We are
also investigating the legality ol
the storage of gold particles in
the tank,” the SHO said.

“Mukesh Pal, brother ol
deceased Rohit Pal, runs the
contract agency through which
the eight workers were
employed,” Jaimani said. Fol-
lowing the incident, Mukesh
filed an inquest on Tuesday
morning, “No FIR (first infor-
mation report) was lodged. It
will be done after a thorough
investigation,” the SHO added.

Meanwhile, the National
Human Rights Commission
(NHRC) has taken suo motu
cognisance of the matter and
directed the district administra-
tion to submit a detailed investi-
gation report by June 16,
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{ JOURNALIST'S MURDER }
Give report in 2 wks,
NHRC tells Hry DGP

HT Correspondent
letterschd@hindustantimes.com

CHANDIGARH : The National
Human Rights Commission
(NHRC) on Tuesday sent a
notice to the Haryana’s director
general of police (DGP) over
reports that a journalist was
“shot dead” near his residence
in Luhari village of Jhajjar dis-
trict earlier this month.

The rights body has asked
the DGP for a detailed report in
two weeks.

The NHRC, in a statement,
said the content of the reports,
if true, raise a serious issue of

violation of the human rights of
the victim. The commission
has taken “suo motu cogni-
sance of media reports that a
journalist was shot dead near
his residence” on May 18, it
said.

Reportedly, the journalist
working with an online news
portal was out for a walk after
dinner, when unidentified
assailants shot him and fled.

According to a May 19 news
report NHRC cited, villagers
took the victim to a nearby hos-
pital, which referred it to
another hospital in Gurugram,
where he succumbed to his
injuries.
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Notice to
Haryana
over scribe
murder

OUR BUREAU

New Delhi: The National
Human Rights Commission
on Tuesday sought within twa
weeks a detailed report on the
killing of journalist Dharmen-
dra Singh Chauhan, who was
shot dead recently while on a
walk by unidentified persons
in Haryana’s Jhajjar district.

The commission issued a
notice to the state while tak-
ing suo motu cognisance of
media reports that the jour-
nalist was shot dead near his
residence at Luhari village in
Jhajjar on May 18. The jour-
nalist, reportedly working
for a news portal, was out for
a walk after dinner when the
assallants shot him.

The commission observed
that the news reports, if true,
raise a serlous 1ssue of human
rights violatlons against the
deceased journalist. It 1ssued
anotice to the Haryana direc-
tor-general of police, calling
for a detalled report within
two weeks. It is expected to In-
clude the status of the investi-
gation of the case.

According to media re-
ports, the villagers took
Chauhan to a nearby hospital,
from where he was referred to
another hospital in Gurgaon
before he succumbed to his
injuries.

The NHRC also took suo
motu cognisance of media re-
ports that three Dalit workers
died because of asphyxiation
after they entered a sewage
tank without protective gear
at a private Industrial unit
in Tiruppur, Tamil Nadu, on
May 19.

The workers, employed at
a dyeing mill in Earaipudur,
had been asked to clean the
factory tank. The commisslon
observed that the incident was
a serfous rights violation. The
NHRC recalled a Supreme
Court judgment in the Dr Bal-
ram Singh vs Union of India
case of 2023 1n which it was held
that 1t 1s the duty of the local
authorities to use modern tech-
nology toclean sewers.
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NHRC 1ssues notice
to CS, DGP over

asphyxiation deaths

Times News NETWORK

Coimbatore: National Hu-
man Rights Commission
(NHRC) has taken suo mo-
tu cognizance of the death
of three workers due to as-
phyxiation when cleaning
a septic tank without safe-
ty gear at a private indus-
trial unit at Karaipudur
near Palladam in Tirupur
district on May 19.

The NHRC has issued
notices to the chief secre-
tary and the director gen-
eral of police (DGP), Tamil
Nadu, calling for a detailed
report on the matter with-
in four weeks. The report
should include the status
of the investigation, as
well as compensation, if
any, paid to the victims’
families.

The commission ob-
served that the incident
raises a seriousissue of vi-
olation of human rights. It
is the duty of the local au-
thorities and other agen-
ciestousemoderntechnol-
ogyfor thecleaning of sew-
ers, etc. The commission
has also been consistently
advocating for a total ban
on hazardous cleaning ac-
tivities without adequate
and proper protective safe-

The NHRC has issued
notices to the chief
secretary and the
director general

of police (DGP),
Tamil Nadu, calling
for a detailed report
on the matter within

four weeks
=) #,.;

ty gearorequipment.Ithas
also advocated the use of
work-friendly and technol-
ogy-based robotic ma-
chines.

On May 19, R Gopal, 30,
and Saravanan, 31, both
from AD Colony at Sunda-
medu, died when cleaning
a septic tank at a dyeing
mill. Hari, 27, who was ad-
mitted to a private hospi-
tal, died without respon-
ding to the treatment the
nextday.
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Will their wounds heal anytime?

Our Saga of struggle for restoration of justice,
35yearsun tearful saga still continues

eapibe il cries and soTow

of this KP funllies effected by

the terrorism in Kashanir, the
Govis have not been able o embalin
anr inflicted wounds. Our inles of sof
fiscing still confine evin afler dices
decadoes of our foreed exile. We have
st oy lost ouir near and dear anes
bt had to abanden our honses and
liearths in this back drop. We had not
o ommne out-of the valley, bat b Lo
flee elsewhere for safety and security
of the rest ol the fam Uy nsmbers only
after the Martyrdom of my father and
vonmper brnther

Exactly 35 vears after we were dis
Maced and renders] honekess, the
tenrs in our eves have still not dried.

Wee have manaped o g alopg oar
lives with sieely grit and determina
o, buit o mere mention of those hor
rifie days; pnotgh 1o bresk dw care
fully put together composure, the
apoiyy, (he helplessness and the anger
direciod more towards the Govi:for
thielr callous ateiomde aml & e o
warids [ate nnd dostiny.

It s been dhese 35 years since
trapedy strnck oar honse hold, b
for s tine seems o lieve stood still
by our side. Our famlly tramma s
oo well kpown to need o vepet iiion,
as the fmily has been a frontline
victim of terrorism. We did not only
lowse Dwol mniale Gamily membees, o
quite a lot of properiy, looted awny
by ilie militant kKidnagers, lenving al
most destitnies. The devastation nlso
limacl to disimtegration of a once sal
id fnomily. The ithen young widow of
my shin younger brother, Usha ol
omployed in Telecon Department in
Mmce of hor husband. Now she Is re
tivwd, Her doughter Promila, then
an= and a hall vear ol has now been
inarrhel for the past (ive vears,

Even after three decades of the
(e happenings in O Bunily thi
mnrderars are ool free. The case was
closed as untreosd in 1992, ax was
lstimaned to us by the DIG of South
Enshmir Ranpge, Anantnag, Neither
there has boen mny elus of the proper
ty boatead seway by the introders,

Oner two patlve louses In our an
costral villape hove bean burmt-down
by ey subsversive in Aug 1598, abbig
with our Cowsled. We were n single
EP fnlly Tiving In our village and
our local tenyple was also burnt down
in Dec 1992, For us the wounds are
still raw. What lmris os more 1s the
attitude of tlw state snthorities. who
lve not honoured thedr assurane
es and promises, They hove always
ooy kn @ demkal ol Although
we brought our tragic and pathotic
easd Into the notles of all sucressive
Unjons State Govis, who oll convoyod
Ulveie sy ot ies and assured of e
full support and assistance, whieh
proved only a lip serviees. However

what hins glven the Tmlily some sal
ace |s the nnstinted support of 2o
eminent Friemts of miy [lusirions i
thibE.

All other fvmily meanbers sre in
consolable witl griel I s oo palnful
8 momory for the entire fnmily. Two
of my eliler wneles algn punssasl away
in Jammu during this year of trage
aby, el b0 this shock, which eame ss
bodt firoan blue.

Many promises wore made by the
then Govt, which have not been
kepd and mre still unfulfilled, The
Gaovi has been oo callous to us, By
ory Govt. officer visiting our family
dhiaring those digys of painfil tragedy,
pain amd apony promized their full
sUpgeart andl nEsisinnee In mally reun
bilitating the np-rooted and devastat
ed Fuinily bul sorey nothing has leen
done in this direction; we liad 1o start
lifir afires=li frons a seratch, as nothing
ineash or kind was left in the famndily,
The Govi. has been treating our case
casgally with a tongh bareaveratie
approacl, rabbing snbt on onr inflict
o wotiul s, Our case needed a geecial
treatment with more bunian tonch,
as i inyolved extrems conpassion.

“13 there anyiling enough which
can Mlly compensate the  Plivsi
cal loss? Can anyvbody bring back
the martyred peopls? Dut the Gov
ernment cotld perlaps wipe out the
tears of the survivors, The demands
conld be full filled as a mark of re
speat and also o tribude o them. The
rlgld rules conld be relaged which 1
think is fully justified in the cireum
stanees of {he cose ™ | think.

When Natbonal Commiission for Hi-
mn Rights wos establisld by e
Gaowl. of India, | browght into the moe
tice al NHRC the atrocities, geno
chde, hinman rlgids viokathon, ethnbe
cleansing faced by my exiled comm
Aty In & Pour pege almigle Band-well
tem lotter in 1094, The NHRC ok
i Suio-Modo ooenbaance of my peil
tiom letter amdd granted me the full
comniission of Justice Ranga MNath
Mislira, Justice § § Kang and Justice
B B Fathna, sudienes an & lnnd-hot
Juns of 1084, My precise foeus wis on
demind, deprivition snd discrining
tion sulfered by he exibsd comunani
tv. | nlso prayed for preventive, puni
five, and resoceive megsures, Lajer
on wivwn All India Kashunir! Seomnj &
Panun Kashmdr Movement abso moved
their respective petitions, iy petition
were nleo clubbed with these fwo and
we were pegularly heand logether by
the commission, In 1958, the NHRC
gave jis verdic and apprecinted me on
iy Argumerds an penocide.

Thie NHRC ransfierred my Graily
case to SHRC J&K in year 28 ask
Inig ilvsn for o speedy-o spaesal, as e
state Govi. had miserably folked to re
dress twe pemaioe &t justifed griey
anees af this patriotle and from-line
torrorism victim fumily,

The SHRC after A prolopgial hear
Ings for more than four yearsin
Itz double bench verdiet, the s
of e Kind In & KP &se asked the
Suwte Govt, to modress the pricvanc
w5 - “Sooper The Betier™ In lis Judg
ment de: 2222012, Although the state
Geowt; lrlid indimy high bsves] imasetings
chaired by the Principal Secretary
to Hon'ble Chiel Minkster, Financial
Comimssioner RR&R DM, the Chief
Secretary and the last bat not the
least by the adviser V) o the Govern
wr on 4.30.2018 at Srinngar, but unfor
tunately netther 1he decision thaken
In thyese mreetings nor the recoaninen
datlons of the SHET liwve been frans
Inted into action so far. This contln
wed] callous miglude ol the Gove. s ms
anly an witer disregard to the state's
own Tpstilution SHRC, bul also an
sk to the family of o martyr who
Tuwver sullfered so wch heavily at the
hands of the milianis.

Thess decislons ns well as the jode
mieEnts of the SHRC have boen eon-
fined with the paper work in Gowvi
Mles of JeK, I we are opelil 1o
get our due. Justice s been much
delfaved in oorcase as the Govi, Bas
alwnys remained in & denfal inood.
We are not asking o be rewardsd
hecause we are loyal o the Natlon
anal suffered only on nccount of s,
wiven e Govi. falled w provide os
the due safety and security, primar
Hy, we certalnly deserve nod b treat
ed like this.

Wheen all mnr reagioest= anil renlndes
fell on deaf cars of the Govil iked rnon
line: petition in the NHRC on 1572020,
requesting NHRC to take & suomotn
cognizanceappenlsd for its imerven
tion for resicration of jstice o this
front line  terrorist  victim fumily by
lnnpleinenting the directions of e 1%
K SHRC werdict dated 223502 aml
b bl dlecishons of e Suste Govi, Ac
cordingly the NHRC toking the IST ac
Vion an this chises ooy 308 2000 sslead the
JEK UT Govego sond (s netion taken
ropsort within 4 weeks,

The JE&K Govi did not submibt
any report & the NHRC ondered on
16.10.2020 1o lssue a final reminder,
calling for mibmiission of U desired
report within 4 wesks falling whileh
the commission will be constrained
A0 il fis cosreive powess s 3ol
the PHE act 1L ealling for person
al appearance of the authority céon
cernod batore the Commission. The
chiielsecretnry M K wias ashid 1o sub
mid ihe repaort o the NHRC latest by
/110030,

The UT Gove of JEK again, main
tmining a eriminal silence did not pay
any hiosd o thwess direct jons, conipsl
ling the NHRC an 21.12.2020 1o issue
e directlins o (he chiel secreiary
UT J&K for a persennl appearnnoe.
Tl Conmsisission observed with pain
that JEK Govi. was overiooking &
uwndermining the NHRC. Alflough,

the Government of UT JEK subuil
todl b0 the NHRC 10 koep this matter
in abeyance tll the decision of the
han e JEKL Lilgh eourt 16 s e
tor, mpainst the orders passod by the
NHRC on 16032021 and 08006 2021,
which namounted to  challenping
the mutbority of NHRC, The Guni
Iy strongly proiested against this
and sulmnitiesd Before the NHRC on
1502024 tlint the on'ble high eonrt
ol MK has neither issed any notios
to MHRC nor haé o granted any stay
on the procesdings of the NHRC so
the question of kecpling this case in
aboyaner was ol justified, we fur
theer sarlasbiied bofore the NHRC that
personal appearnnce of the Chisf Sec
retary UT of J&K lias dispensed with,

The comunission heard this ease
oy 18,04, 2024 and Nnally divectsd the
Gaovt . OF MK 10 examing the whols
issae with the lnimmn approsch anid
take sctlon as per the directions
passedl by the NHRC in 18 earlier
wrdors by Implamenting the orders’
recommwnidniions of SHRC dated
2022002 In poto, (I copplBanoe re-
port to he snbmined to the NHRC
withina peciod of 8 wessks, Thins, thiis
case was disposcd off in our favoeur
by MHRC with these dinsctions.

This  case umnider munhor
WPENOUARIA202 UT of JEE, pe
titloners Ve, MHRC aml ANR on
112,065, 2024. The division bench hear
ing thiz case ordered ihat this petl
tion has been rendered Infructucus
In ¥iew ol the Gact that Inspugned in
terim orders doted 1603202 and
0806202 passsd by 1l NHRC in
case number 162/ 5000 tiled Rajinder
Premi has been decidded in terms of
mealn order dated 18 April, 2024 and
case s been closod, * In view of
e abows decision noting survives
o midjdicate in this petition and as
suels Ul sine ks dlspossd aff

The UT Govt. Under these direc
P corist iutest & coanan B e eaded
by the principal secretary home de
partment, o recommend b gl poy
EFNEBENE VAFIOUS 1easnres to restor
Justice to this vietimized Pamily with-
in & pariod of & weeks and now more
than a yenr has passad the fmily is
yeu o hear anyvihing from the Gov
ernment and this committes, which
has reportedly neet soveral Cinses o
callbrate, discuss and review the rec
ommendations made by the SHRCS
NHHC and atso the decisions already
tnken by D high bevel meeting of the
JEK Govi from 2012 to 2008,

We are hogeful of fall justice firom
the Government Ln visa of the direc
tions of the honorable NHRC nnd hon
aratde JEK high conrs

Dwomikd Lk to end miy write-up with
e Fannonas Urdis eonaple):

“Jmhon Karwaan Hhool Jaste hai
Fiiksta,

Mikal Asti hain wahin se Manzil ki
ranhein™
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Reportsoughtfrom
DGP over Jhajjar
journalists murder

NEW DELHI, MAY 27
The National Human Rights
Commission (NHRC) has
issued anotice to the DGP of
Haryana seeking a detailed
report within two weeks over
the brutal murder of a jour-
nalist in Luhari village of
Jhajar district, a senior offi-
cial said here on Tuesday.
Dharmendra Singh
Chauhan, a journalist affili-
ated with an online meda
outlet on YouTube, was shot
on the evening of May 18
near his residence in Luhari.
The police initiated a probe
afterregistenng a caseagainst
eight individuals based on a
complaint filed by the vic-
tum’s son. The aime took
place when Chauhan was out
for a walk after dinner
According to the slain
jounalist’s son, a villager

came to their house and
informed the family that his
father was lying injured
alongside aroad. “We rushed
to the spot and took himtoa
hospital in Heli Mandi. Due
to his critical condition, he
was referred to another med-
ical facility. Unfortunately, he
succumbed to his injuries”
said the complainant, Tapasvi
Shama, president of Jan-
manch Patrakar Sangh, Jhajjar,
condemned the killing, and
demanded swift justice. “We
have met sersor polbice officials
to press for the immediate
arrest of those involved” Shar-
ma said.

The Commission observed
that the contents of the
media reports, if true, “raise
a serious issue of violation”
of the human rights of the
victim. — TNS
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Jewellery firm sends
staff into septic tank

to find golc

, 4 dead

SenjutiSengupta
letters@ hindustantimes.com

JAIPUR: Four workers died by
inhaling toxic fumes after they
entered a 10-foot deep septic
tank underneath a jewellery fac-
tory in Jaipur to try and retrieve
gold and silver particles from
the sludge, police said on Tues-
day.

The incident took place on
Monday night in Sitapura
Industrial area of Jaipur when
eight workers were employed to
recover gold and silver particles
lost during the washing of jew-
ellery from the toxic sludge. The
workers were initially reluctant
to undertake the work because
of the toxic fumes, but agreed to
do it after they were offered
extra money, police said.

“The workers initially refused
to do the work because of the
hot weather that may cause
buildup toxic gas in the tank,”
Sanganer police station house
officer (SHO) Anil Jaimani said.
“Vikas Mehta, the CEO of the
company thatowns the factory,
and director Arun Kothari con-
vineed the workers to go into
the tank by offering them extra
money.”

Jaimani said all eight work-
ers entered the tank to recover
the sludge. While cleaning the
tank, however, the workers lost
consciousness. Police reached
the site upon receiving informa-
tion about the incident from the
control room, and the workers
were brought out of the tank.

The workers were rushed toa
local hospital, where doctors
declared four of them dead. The
deceased were identified as
Rohit Pal, Sanjeev Pal, Himang-
shu Singh, and Arpit Yadav —
all between the ages of 25 to 30.

“Two workers — Ajeet Chau-

The 8 workers were employed
torecover gold and silver
particles lost duringthe
washing of jewellery.  HTPHOTO

han and Raj Pal — remain in
critical condition and are
undergoing treatment,” the SHO
said. “The remaining two —
Amit Pal and Suraj Pal — were
discharged.”

Police said that the workers
were operating without any
safety gear. "We are probing
why the workers were forced to
clean an underground septic
tank without any safety meas-
ures during a heatwave. We are
also investigating the legality ol
the storage of gold particles in
the tank,” the SHO said.

“Mukesh Pal, brother ol
deceased Rohit Pal, runs the
contract agency through which
the eight workers were
employed,” Jaimani said. Fol-
lowing the incident, Mukesh
filed an inquest on Tuesday
morning, “No FIR (first infor-
mation report) was lodged. It
will be done after a thorough
investigation,” the SHO added.

Meanwhile, the National
Human Rights Commission
(NHRC) has taken suo motu
cognisance of the matter and
directed the district administra-
tion to submit a detailed investi-
gation report by June 16,

Page No. 8, Size:()cms X ()cms.
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{ JOURNALIST'S MURDER }
Give report in 2 wks,
NHRC tells Hry DGP

HT Correspondent
letterschd@hindustantimes.com

CHANDIGARH : The National
Human Rights Commission
(NHRC) on Tuesday sent a
notice to the Haryana’s director
general of police (DGP) over
reports that a journalist was
“shot dead” near his residence
in Luhari village of Jhajjar dis-
trict earlier this month.

The rights body has asked
the DGP for a detailed report in
two weeks.

The NHRC, in a statement,
said the content of the reports,
if true, raise a serious issue of

violation of the human rights of
the victim. The commission
has taken “suo motu cogni-
sance of media reports that a
journalist was shot dead near
his residence” on May 18, it
said.

Reportedly, the journalist
working with an online news
portal was out for a walk after
dinner, when unidentified
assailants shot him and fled.

According to a May 19 news
report NHRC cited, villagers
took the victim to a nearby hos-
pital, which referred it to
another hospital in Gurugram,
where he succumbed to his
injuries.
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NHRC, India’s two-week Online Short-Term Internship concludes
Press release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india%E 2%80%99s-two-week-online-short-
term-internship-concludes-0

New Delhi: 27th May, 2025
NHRC, India’s two-week Online Short-Term Internship concludes

69 students from various universities from the far-flung areas of different regions in the
country completed it

NHRC, India Member, Smt Vijaya Bharathi Sayani, in the valedictory session, urges
students to embrace empathy as a guiding principle for justice

Emphasises human rights as lived realities and not abstract ideas

The two-week Online Short-Term Internship programme organized by the National
Human Rights Commission (NHRC), India has concluded. It commenced on 13th May,
2025. 69 students from various universities from the far-flung areas of different regions in
21 States and one Union Territory completed it. 80 students were shortlisted out of a total
of 1,795 applicants for this covetous internship programme of the Commission for
university-level students.

Addressing the valedictory session, the NHRC, India Member, Smt Vijaya Bharathi
Sayani, congratulated the students on the successful completion of the internship. She
expressed the hope that they would make the best use of this exposure to various aspects
of human rights while urging them to embrace empathy. She said that human rights are
about dignity, equality, and freedom. They are about ensuring that every individual,
regardless of their socio-economic background, can live without fear, with equal access
to opportunities, and with respect.

The Member underscored that achieving zero tolerance to human rights violations is a
way forward. In this context, she drew attention to the plight of tribal population of 14
villages in the Alluri Sitarama Raju district of Andhra Pradesh, who were the displaced
due to the Polavaram project, and the poorly constructed dwelling units provided to them
as an alternative were bereft of necessities of human life including drinking water, toilets,
electricity. Their new surroundings continue to lack healthcare, roads, transportation,
hospitals, schools, etc., despite several requests made to the authorities. She called upon
the concerned authorities to address their issues at the earliest by accepting that human
rights are lived realities and not abstract ideas.


https://nhrc.nic.in/media/press-release/nhrc-india%E2%80%99s-two-week-online-short-term-internship-concludes-0
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NHRC, India Joint Secretary, Shri Samir Kumar presented the internship report. The
students were exposed to various aspects of human rights in 35 sessions conducted by
the senior NHRC officers, experts and civil society representatives. He said that they were
also taken for virtual tours to the Tihar Jail, Police Station and Asha Kiran Shelter Home
in Delhi to have an understanding of their functioning and related challenges in ensuring
protection of human rights. He also announced the winners of the book review, group
research project presentation, and declamation competition.



NHRC NIC, Online, 28.5.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

NHRC
TAUEIRHY, YR B &l TG B ATTATS eUbI eI SC-1RIT BT JHTUA
0 fogfay

RS HIFG 3MUBR AN

https://nhrc.nic.in/media/press-

release/%EQ0%A4%8F%EQ0%A4%A8%E0%A4%8FHEO0%A4%IAYE0%A4%E6%EQ%A
4%B0%E0%A4%B8%E0%A5%80-
Y%E0%A4%ADYEO0%A4%BEYEO0%A4%BO%EO0%A4%A4-%EO0%A4%I5%EO0%AS5%80-
Y%EO0%A4%A6%EO0%AS5%8B-
%E0%A4%B8%EO0%A4%AAYEO0%AS%ED%EO0%AL%AL%EO0%AL%BEYEO%A4%BI-
Y%E0%A4%95%E0%A5%80-
%E0%A4%91%E0%A4%A8%E0%A4%B2%EO0%A4%BEY%E0%A4%87%EO0%A4%A8-
%E0%A4%85%E0%A4%B2%E0%A5%8D%E0%A4%AA%EO0%A4%I5%EO0%A4%BE%
E0%A4%B2%E0%A4%BF%EQ0%A4%95-
%E0%A4%87%E0%A4%82%E0%A4%IFYEO0%A4%BOY%EO0%AS%8D%EO0%A4%A8%
E0%A4%B6%E0%A4%BF%E0%A4%AA-%E0%A4%95%E0%A4%BE-
%E0%A4%B8%EO0%A4%AEYEO0%A4%BEYEO0%A4%AA%EO0%A4%A8-0

75 fewit: 27 7S, 2025
TAUIIRE, HRA &1 &l I8 DI AT TBICID ST BT JHIA
SR | o/ & fafva &l & gr-axol o &1 ¥ fafi fasyfaemeal & 69 St 7y fera

TITTSRYT, HRd & TgwT, SiHdl fasar 4R Tt 5 TH0E 95 § 861 9 99 & e
ArieRi® Rigid & 0 § Weryd &I (UM &1 3g foar

3614 A USRI DI 3 [GaRT & ol IRATGH TSl & =0 § 7gd o IR Y IR fean

AT AMG SHYDR MAN (TTCASREN, HRA GRI NS & q«ilg b1 3fiens
3CTDIICTD SCHRIY DHIAHH U 31| SHDT YHURT 13 HS, 2025 B 3T AT TIH 21 Il
3R U T 5T &F & fafid &t & R-axe & &l 3 fafie fasyfaemeral & 69 BET 7 HMT
foram| sl & 9 UfdfSd SRy ®iwH & o fayfaared «R & $d 1,795 3Mdad! &
T 80 B! DI WIcTere fapdT T |

UG I P GaIfSd HRd g, TITIIRYL, URA ! Jo&T, St fasrar yrdt gam A
SeHRIT & Ghd JHTUT TR ST &I F4Ts S| I5i- 3= ad B b 3 A PRI &
fafirs Ugqsfl & IR H U BRI BT Fardd SUINT ®Hl, 1Y g1 39 Feryfd S0 &1
31TUE foraT | I5iF Fal o Aa SR THIH, THMGT 3R Waadl & aR H § 1 4 I8 JAfda
TR & IR U § [ Ude aafaq, arg ST qrnforss- e gyt o2 ot 81, fomm fasedt &%
&, SATR| A% THM Ugd & 1Y U4 THM I I 9 |
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NHRC, India’s two-week Online Short-Term Internship concludes

69 students from various universities from the far-flung areas of different regions in the
country completed it

NHRC, India Member, Smt Vijaya Bharathi Sayani, in the valedictory session, urges
students to embrace empathy as a guiding principle for justice
Emphasises human rights as lived realities and not abstract ideas
https://www.pib.gov.in/PressReleasePage.aspx?PRID=2131574

Posted On: 27 MAY 2025 12:56PM by PIB Delhi

The two-week Online Short-Term Internship programme organized by the National
Human Rights Commission (NHRC), India has concluded. It commenced on 13th May,
2025. 69 students from various universities from the far-flung areas of different regions in
21 States and one Union Territory completed it. 80 students were shortlisted out of a total
of 1,795 applicants for this covetous internship programme of the Commission for
university-level students.

Addressing the valedictory session, the NHRC, India Member, Smt Vijaya Bharathi
Sayani, congratulated the students on the successful completion of the internship. She
expressed the hope that they would make the best use of this exposure to various aspects
of human rights while urging them to embrace empathy. She said that human rights are
about dignity, equality, and freedom. They are about ensuring that every individual,
regardless of their socio-economic background, can live without fear, with equal access
to opportunities, and with respect.

The Member underscored that achieving zero tolerance to human rights violations is a
way forward. In this context, she drew attention to the plight of tribal population of 14
villages in the Alluri Sitarama Raju district of Andhra Pradesh, who were the displaced
due to the Polavaram project, and the poorly constructed dwelling units provided to them
as an alternative were bereft of necessities of human life including drinking water, toilets,
electricity. Their new surroundings continue to lack healthcare, roads, transportation,
hospitals, schools, etc., despite several requests made to the authorities. She called upon
the concerned authorities to address their issues at the earliest by accepting that human
rights are lived realities and not abstract ideas.

NHRC, India Joint Secretary, Shri Samir Kumar presented the internship report. The
students were exposed to various aspects of human rights in 35 sessions conducted by
the senior NHRC officers, experts and civil society representatives.


https://www.pib.gov.in/PressReleasePage.aspx?PRID=2131574

PIB, Online, 28.5.2025

Page No. 0, Size:(0)cms X (0)cms.

He said that they were also taken for virtual tours to the Tihar Jail, Police Station and
Asha Kiran Shelter Home in Delhi to have an understanding of their functioning and
related challenges in ensuring protection of human rights. He also announced the winners
of the book review, group research project presentation, and declamation competition.
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Posted On: 27 MAY 2025 12:56PM by PIB Delhi
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SCHIRIY & Yohel FHTUA TR BT &I FUTS &1 | S5i- RN e Bt fdb d AHaTUGRI o fafe
Tgqsl & 9R H 39 SIHGR] ST Jarad SUANT S, T 81 3614 BE1 § TerYfd 30—
BT 3TE faT| IBiA el fb AFaIeR T, JHFr 3R Wdzar § fAfed §1 IT8iH Fal
f% 3 g8 AT &1 & IR T € & ude aafad, are Sue! aHois-oiis guyfl oo off
B, fomT forelt SR &, Sra¥R! I THM Ugd 3R M & 1Y I8 IH |

et fasrar YRt Tt A g1 f aFaiieR Scae & Ufd T Te=nadl gid d=Al
Bl 3T TG &1 Udh W1 g1 39 dey o, 3% s U= & S WaRE 9] fored & 14
TG} &Y SIS SHTETET BT G- Bt 3R & S farar, S diarere uRasH & HRUT
faftd gu ¥, ok 3% fdeed & U § UeH & T TR fAfHd e go=ar iged,
Yirare, el afed Aa sfiaq & forg smawaes gfaurst § dfra off | sl @ &8 aR
3R1Y fhT S & STa9[g 3 U GRAY T WY T, GSh, URdEH, SUdTd, Iod 31e
BT UG g1 I8 Fafdd freial I Mg far o 9 Sieg I Sfeg 3% T &I 8 B
3R T8 WHR H fb AFAIIGR T Siidd 9UYRY g 7 foh 3 faar|

T 3RY!, HRd & 4gad Irod 4T THR AR A e Ruie uegd o1



https://www.pib.gov.in/PressReleasePage.aspx?PRID=2131615

PIB, Online, 28.5.2025

Page No. 0, Size:(0)cms X (0)cms.

TSR & Ry SHfIGIRGT, faRemit SR AR JrT & wfaffer gRT smiford 35 T3l
A Bl & AFAER] & faftrs ugqeil § favd o Tl IBH Hel fb S B foeh o
fagTs oId, qfora WM 3R M= fHR0T 3% T8 &1 agsrd Ry Ht e T aifes 3
AFATISGRT B JRa AT = T 370! SrRIvune R Faftd gAifaal o q60g a9 |
I G THtelT, THg MY uRaioHT TRdfa 3R HIwor ufaaifirar & fasiarsit ) of eisom
Gl

*kkkkk

THOI/B 1 /THTH/THS

(Release ID: 2131615)



DEVDISCOURSE, Online, 28.5.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Devdiscourse

NHRC Concludes Short-Term Internship, Empowers Youth on Human Rights
Realities

In her powerful address at the valedictory session, Smt. Vijaya Bharathi Sayani, Hon’ble
Member of NHRC, congratulated the interns for their successful completion of the
programme.

https://www.devdiscourse.com/article/law-order/3436963-nhrc-concludes-short-term-
internship-empowers-youth-on-human-rights-realities

Devdiscourse News Desk | New Delhi | Updated: 27-05-2025 21:31 IST | Created: 27-05-
2025 21:31 IST

The National Human Rights Commission (NHRC), India, concluded its highly sought-
after Online Short-Term Internship Programme on 27th May 2025, wrapping up two
weeks of intensive engagement, learning, and critical reflection on pressing human rights
issues in India. The internship, which began on 13th May 2025, attracted a
staggering 1,795 applications, from which only 80 university-level students were
shortlisted. Ultimately, 69 students, hailing from 21 States and one Union Territory,
completed the prestigious training.

This flagship initiative of NHRC aims to foster a rights-conscious generation of youth and
future leaders by equipping them with conceptual knowledge, legal understanding, and
practical exposure to India’s human rights ecosystem. The programme has become
increasingly competitive over the years, making it a distinctive platform for students with
a passion for social justice and civic responsibility.

Empathy and Action: The Core Messages from the Valedictory Session

In her powerful address at the valedictory session, Smt. Vijaya Bharathi Sayani, Hon’ble
Member of NHRC, congratulated the interns for their successful completion of the
programme. She emphasized that human rights are not mere legal constructs but lived
experiences rooted in empathy, dignity, equality, and freedom.

"Human rights are about ensuring that every individual—regardless of their socio-
economic status—can live without fear and with equal access to opportunity and respect,”
she said. Her remarks focused on the urgency of zero tolerance toward human rights
violations, calling upon the students to embody this ethos in their future endeavors.

In a compelling real-world illustration, she drew attention to the tribal communities of 14
villages in the Alluri Sitarama Raju district of Andhra Pradesh, who were displaced due to
the Polavaram dam project. Despite relocation, the alternative housing provided lacks
basic human necessities such as drinking water, sanitation facilities, electricity,
healthcare, schools, roads, and transportation. She urged the concerned authorities to
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take immediate corrective action and reminded everyone that human rights cannot remain
abstract ideals—they must translate into tangible improvements in people’s lives.

Robust Curriculum: Legal Insight, Real-World Exposure, and Interactive Learning

Shri Samir Kumar, NHRC Joint Secretary, presented a detailed internship
report highlighting the academic and experiential richness of the programme. The interns
underwent 35 comprehensive sessions, delivered by senior NHRC officers, legal
experts, academicians, and civil society representatives.

Key learning areas included:

Understanding core human rights principles and international frameworks
The constitutional and legal protection of human rights in India

Judicial mechanisms and NHRC procedures for redressal

Issues affecting marginalized communities, women, children, LGBTQ+ groups, prisoners,
and persons with disabilities

Emerging concerns like digital rights, environment, trafficking, and rights of refugees
To bridge theory with practice, the interns also participated in virtual field visits to:
Tihar Jail, to understand prison administration and reform challenges

A local police station, offering insight into police-public interaction and custodial rights

Asha Kiran Shelter Home, which cares for persons with mental disabilities, providing a
lens into institutional care systems and their gaps

These tours helped interns reflect on systemic human rights issues while gaining first-
hand exposure to operational realities and administrative constraints.

Spotlight on Student Talent: Competitions and Collaborative Projects
To foster analytical thinking and advocacy skills, the programme featured:
Book Review Competition — Encouraging literary engagement with human rights literature

Group Research Project Presentations — Promoting collaborative exploration of pressing
issues

Declamation Contest — Enhancing oratory and persuasive skills in rights-based discourse

The winners of these competitions were announced during the valedictory ceremony, and
their work was applauded as examples of student-led activism and critical thinking.
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A Commitment to Nurturing Future Human Rights Leaders

NHRC's short-term internship is not just a training course—it is a launchpad for youth-
driven change. By selecting candidates from diverse geographical and academic
backgrounds, including remote and underserved regions, NHRC reinforces its belief
in inclusive education and representation in the human rights movement.

With its continued focus on capacity building, rights awareness, and youth empowerment,
the NHRC Internship Programme is cultivating a new generation of ethical, informed, and
empathetic citizens committed to social justice and constitutional values.
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https://insamachar.com/conclusion-of-two-week-online-short-term-internship-
programme-organised-by-nhrc-india/

Editor Posted on 27 IF.ic 2025
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NHRC notice to Haryana over journalist’s murder

The journalist was working with an online news portal and was out for a walk after dinner
when unidentified assailants shot him and fled from the spot on May 18, 2025

https://www.thehindu.com/news/national/haryana/nhrc-notice-to-haryana-over-
journalists-murder/article69626517.ece

Updated - May 27, 2025 11:06 pm IST - New Delhi:

The Hindu Bureau

The National Human Rights Commission (NHRC) on Tuesday (May 27, 2025) took suo
motu cognisance of the murder of a journalist near his residence at Luhari village in Jhajjar
district of Haryana.

The journalist was working with an online news portal and was out for a walk after dinner
when unidentified assailants shot him and fled from the spot, on May 18, 2025. The
villagers took the victim to a nearby hospital from where he was referred to another
hospital in Gurugram before succumbing to his injuries.

Stating that it was a violation of the human rights of the victim, the commission issued
notice to the Director General of Police, Haryana, calling for a detailed report within two
weeks.


https://www.thehindu.com/news/national/haryana/nhrc-notice-to-haryana-over-journalists-murder/article69626517.ece
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NHRC seeks detailed report on Haryana journalist Dharmendra Singh Chauhan’s
killing’

The commission issued a notice to the state while taking suo motu cognisance of media
reports that the journalist was shot dead near his residence at Luhari village in Jhajjar on
May 18

https://www.telegraphindia.com/india/national-human-rights-commission-seeks-detailed-
report-on-haryana-journalist-dharmendra-singh-chauhans-killing-prnt/cid/2102479

Our Bureau Published 28.05.25, 06:46 AM

The National Human Rights Commission on Tuesday sought within two weeks a detailed
report on the killing of journalist Dharmendra Singh Chauhan, who was shot dead recently
while on a walk by unidentified persons in Haryana's Jhajjar district.

The commission issued a notice to the state while taking suo motu cognisance of media
reports that the journalist was shot dead near his residence at Luhari village in Jhajjar on
May 18. The journalist, reportedly working for a news portal, was out for a walk after
dinner when the assailants shot him.

The commission observed that the news reports, if true, raise a serious issue of human
rights violations against the deceased journalist. It issued a notice to the Haryana director-
general of police, calling for a detailed report within two weeks. It is expected to include
the status of the investigation of the case.

According to media reports, the villagers took Chauhan to a nearby hospital, from where
he was referred to another hospital in Gurgaon before he succumbed to his injuries.

The NHRC also took suo motu cognisance of media reports that three Dalit workers died
because of asphyxiation after they entered a sewage tank without protective gear at a
private industrial unit in Tiruppur, Tamil Nadu, on May 19.

The workers, employed at a dyeing mill in Karaipudur, had been asked to clean the factory
tank. The commission observed that the incident was a serious rights violation. The
NHRC recalled a Supreme Court judgment in the Dr Balram Singh vs Union of India case
of 2023 in which it was held that it is the duty of the local authorities to use modern
technology to clean sewers.


https://www.telegraphindia.com/india/national-human-rights-commission-seeks-detailed-report-on-haryana-journalist-dharmendra-singh-chauhans-killing-prnt/cid/2102479
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NHRC seeks report from Haryana DGP over Jhajjar journalist’s murder

Dharmendra Singh Chauhan, a journalist affiliated with an online media outlet on
Youtube, was shot on May 18 near his residence in Luhari; the police initiated a probe
after registering a case against eight individuals

https://www.tribuneindia.com/news/haryana/nhrc-seeks-report-from-haryana-dgp-over-
jhajjar-journalists-murder/

Tribune News Service | New Delhi, Updated At : 07:03 PM May 27, 2025 IST

The National Human Rights Commission (NHRC) has issued a notice to the Director
General Police of Haryana seeking a detailed report within two weeks over the brutal
murder of a journalist in Luhari village of the state's Jhajjar district, a senior official said
here on Tuesday.

Dharmendra Singh Chauhan, a journalist affiliated with an online media outlet on
Youtube, was fatally shot on the evening of May 18 near his residence in Luhari.

The police initiated a probe after registering a case against eight individuals based on a
complaint filed by the victim’s son. The crime took place when Chauhan was out for a
walk after dinner.

According to the victim’s son, a villager came to their house and informed the family that
his father was lying injured alongside a road. “We rushed to the spot and took him to a
hospital in Heli Mandi. Due to his critical condition, he was referred to another medical
facility. Unfortunately, he succumbed to his injuries,” said the complainant.

Tapasvi Sharma, president of Janmanch Patrakar Sangh, Jhajjar, strongly condemned
the killing, and demanded swift justice. "We have met with senior police officials to press
for the immediate arrest of those involved,” Sharma said.


https://www.tribuneindia.com/news/haryana/nhrc-seeks-report-from-haryana-dgp-over-jhajjar-journalists-murder/
https://www.tribuneindia.com/news/haryana/nhrc-seeks-report-from-haryana-dgp-over-jhajjar-journalists-murder/

DECCAN HERALD, Online, 28.5.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Deccan Herald

NHRC sends notice to Haryana police chief over journalist’s gunning down outside
house

The National Human Rights Commission, in a statement, said the content of the reports,
if true, raise a serious issue of violation of the human rights of the victim

https://www.deccanherald.com/india/haryana/nhrc-sends-notice-to-haryana-police-chief-
over-journalists-gunning-down-outside-house-3559017

PTI Last Updated : 27 May 2025, 16:06 IST

New Delhi: The NHRC on Tuesday said it has sent a notice to the Haryana's police chief
over reports that a journalist was "shot dead" near his residence in Luhari village of Jhajjar
district earlier this month. The National Human Rights Commission, in a statement, said
the content of the reports, if true, raise a serious issue of violation of the human rights of
the victim. The Commission has taken "suo motu cognisance of media reports that a
journalist was shot dead near his residence" on May 18, it said.

Reportedly, the journalist working with an online news portal was out for a walk after
dinner, when unidentified assailants shot him and fled. The rights body has asked director
general of police of Haryana for a detailed report in two weeks. According to a May 19
news report NHRC cited, villagers took the victim to a nearby hospital , which referred it
to another hospital in Gurugram, where he succumbed.
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NHRC seeks report from Haryana Police on journalist’s killing in Jhajjar

https://yvespunjab.com/nhrc-seeks-report-from-haryana-police-on-journalists-killing-in-
[hajjar/
New Delhi, May 27, 2025

The National Human Rights Commission (NHRC) has sought a report within two weeks
from the Haryana Police chief over the alleged killing of a news portal’s journalist in Jhajjar
district earlier this month, an official said on Tuesday.

The Commission took suo motu cognisance of media reports that a journalist was shot
dead near his residence in Luhari village in Jhajjar district of Haryana on May 16, 2025.

Reportedly, the journalist working with an online news portal was out for a walk after
dinner when unidentified assailants shot him and fled from the spot.

According to a media report, villagers took the victim to a nearby hospital, from where he
was later referred to another hospital in Gurugram, but he succumbed to his injuries.

The Commission’s order issued to the Haryana Police chief said, “The contents, if true,
raise a serious issue of violation of the human rights of the victim.”

Therefore, the Commission issued a notice to the Director General of Police, Haryana,
seeking a detailed report within two weeks, along with the status of the investigation of
the case, said an official.

In another matter related to Haryana, the NHRC earlier sought a report from the Haryana
government and the state police chief over the death of two students at Ashoka University
in Sonipat under suspicious circumstances in February.

A Bench headed by Priyank Kanoongo, taking cognisance of a complaint, directed the
government and the police to file an Action Taken Report by June 7.

“Prima facie, the complaint alleges serious human rights violations, potentially stemming
from foul play, negligence, or systemic problems such as ragging or academic pressure,”
said Kanoongo in the order.

The complainant alleged that the tragic deaths of two University students, on February
14 and 15, raised grave concerns regarding potential institutional lapses.

According to reports, one student is believed to have died by suicide, while another
student’s body was discovered under unexplained and suspicious circumstances near
the private university’s gate just hours later.

“The complainant underscored a troubling lack of transparency surrounding the incidents,
including the non-disclosure of the contents of the alleged suicide note.


https://yespunjab.com/nhrc-seeks-report-from-haryana-police-on-journalists-killing-in-jhajjar/
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Furthermore, there were critical unanswered questions related to the university’s mental
health support systems, safety protocols, and the overall campus environment,” noted the
NHRC order.(Agency)
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NHRC sends notice to Haryana police chief over journalist’s gunning down outside
house

https://english.varthabharati.in/india/nhrc-sends-notice-to-haryana-police-chief-over-
journalists-gunning-down-outside-house

Vartha Bharati | 27-05-2025 | 16:25:00 IST

New Delhi (PTI): The NHRC on Tuesday said it has sent a notice to the Haryana's police
chief over reports that a journalist was "shot dead" near his residence in Luhari village of
Jhajjar district earlier this month.

The National Human Rights Commission, in a statement, said the content of the reports,
if true, raise a serious issue of violation of the human rights of the victim.

The Commission has taken "suo motu cognisance of media reports that a journalist was
shot dead near his residence" on May 18, it said.

Reportedly, the journalist working with an online news portal was out for a walk after
dinner, when unidentified assailants shot him and fled.

The rights body has asked director general of police of Haryana for a detailed report in
two weeks.

According to a May 19 news report NHRC cited, villagers took the victim to a nearby
hospital , which referred it to another hospital in Gurugram, where he succumbed.
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NHRC Seeks Haryana Police Chief’s Response On A Journalist’s Killing

NHRC issues a notice to the Haryana DGP calling for a detailed report on the killing of a
journalist within two weeks

https://www.etvbharat.com/en/!bharat/nhrc-seeks-haryana-police-chief-response-on-a-
journalist-killing-enn25052704384

By ETV Bharat English Team
Published : May 27, 2025 at 5:53 PM IST
1 Min Read

Hyderabad: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of media reports of a journalist's killing in Haryana and issued a notice to the
Haryana Director General of Police (DGP) on Tuesday.

Reportedly, the journalist Dharmendra Singh Chauhan, working with an online news
portal, was out for a walk after dinner when the unidentified assailants shot him in Luhari
village, Jajjir district and fled from the spot.

The Commission has observed that the contents, if true, "raise a serious issue of violation
of the human rights of the victim." NHRC has issued a notice to the Director General of
Police, Haryana, calling for a detailed report within two weeks. "It is expected to include
the status of the investigation of the case," said the notice.

The Commission has taken "suo motu cognisance of media reports that a journalist was
shot dead near his residence" on May 18, it said.

Reportedly, the villagers took the victim to a nearby hospital, from where he was later
referred to another hospital in Gurugram before succumbing to his injuries.

"The murder of Dharmendra Singh Chauhan is a chilling attack on journalism and
democracy. We demand that the authorities act swiftly to uncover the motive behind this
crime and bring the perpetrators to justice," said the Indian Journalists Union (I1JU) in a
statement while urging the Haryana government to conduct an immediate, transparent,
and thorough investigation to ensure justice for Dharmendra’s family.
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Haryana: NHRC issues notice to Haryana DGP over journalist’s murder

https://www.uniindia.com/~/haryana-nhrc-issues-notice-to-haryana-dgp-over-journalist-
s-murder/States/news/3474804.html

States » North Posted at: May 27 2025 5:50PM

Chandigarh/New Delhi, May 27 (UNI) National Human Rights Commission (NHRC), India
has taken suo motu cognizance of media reports that a journalist was shot dead near his
residence in Luhari village in Jhajjar district of Haryana last week.

An NHRC statement on Tuesday said that the Journalist Dharmendra Singh Chauhan,
working with an online news portal, was out for a walk after dinner when the unidentified
assailants shot him and fled from the spot on May 18.

The Commission has issued a notice to the Director General of Police, Haryana, calling
for a detailed report within two weeks. It is expected to include the status of the
investigation of the case.

According to the media report, the villagers took the victim to a nearby hospital from where
he was later referred to another hospital in Gurugram before succumbing to his injuries.
UNI GS MR SSP
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https://www.punjabkesari.com/haryana-news/nhrc-takes-cognizance-of-the-murder-of-a-
journalist-in-haryana-issues-notice-to-dgp

Vikas Julana | Published on: 27 May 2025, 5:33 pm
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NHRC takes suo moto cognisance of asphyxiation deaths of three workers in
Tiruppur, issues notice to T.N. DGP, Chief Secretary

The NHRC has called for a detailed report within four weeks, and specified that the report
should include the status of the investigation of the case and compensation paid to the
victim’s families

https://www.thehindu.com/news/cities/Coimbatore/nhrc-takes-suo-moto-cognisance-of-
asphyxiation-deaths-of-three-workers-in-tiruppur-issues-notice-to-tn-dgp-chief-
secretary/article69625342.ece

Published - May 27, 2025 08:29 pm IST - TIRUPPUR

The Hindu Bureau

Taking suo motu cognizance of the reported death of three workers on May 19, 2025 due
to asphyxiation while cleaning a sewage tank without safety gear at a private industrial
unit in Tiruppur district, the National Human Rights Commission (NHRC) on Tuesday
issued notices to the Chief Secretary, and the Director General of Police, Tamil Nadu,
calling for a detailed report within four weeks.

The NHRC has also taken note of the critical condition of the fourth person who had
entered the tank and is now undergoing treatment.

The NHRC has specified that the report should include the status of the investigation of
the case, as well as compensation, if any, paid to the victim’s families.

An official press release, quoting media reports, said the workers employed at a dyeing
unit in the Karaipudur area of Tiruppur district had been asked to clean the sewage tank
of the factory. Shortly after entering the tank, all four began to suffocate and then
collapsed. The co-workers pulled them out and rushed them to a private hospital, but
three of them could not survive. The deceased belonged to the Scheduled Caste.

The Commission has observed that the contents, if true, raise a serious issue of violation
of human rights. The Apex Court, in its judgement passed in the case, Dr. Balram Singh
vs Union of India (WP(C) No. 324 of 2020) dated October 20, 2023, has held that it is the
duty of the local authorities and other agencies to use modern technology for cleaning of
sewers etc, the NHRC said.

The Commission has also been consistently advocating a total ban on activities of
hazardous cleaning without adequate and proper protective / safety gears or equipment,
and also has advocated suitable use of work-friendly and technology-based robotic
machines, the NHRC release said, referring to the advisory it had issued on September
24, 2021, for the Protection of Human Rights of the Persons Engaged in Hazardous
Cleaning to the Union, State Governments and local authorities with an objective to
ensure complete eradication of such practice.
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Compensation handed over

Accompanied by Tiruppur Collector T. Christuraj and other senior officials, Justice S.
Tamilvanan, Chairperson of the Tamil Nadu State Commission for Scheduled Castes and
Scheduled Tribes, on Monday, called on the dependents of the three deceased persons
and handed over cheques for X6 lakh each, as first instalment. The State Government
has promised %12 lakh financial support to each family.
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NHRC issues notice to Tamil Nadu chief secretary, DGP over asphyxiation deaths
in Tirupur

https://timesofindia.indiatimes.com/city/coimbatore/nhrc-issues-notice-to-tamil-nadu-
chief-secretary-dgp-over-asphyxiation-deaths-in-tirupur/articleshow/121448390.cms

TNN | May 28, 2025, 12.34 AM IST

Coimbatore: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of the death of three workers due to asphyxiation when cleaning a septic tank
without safety gear at a private industrial unit at Karaipudur near Palladam in Tirupur
district on May 19.

The NHRC has issued notices to the chief secretary and the director general of police
(DGP), Tamil Nadu, calling for a detailed report on the matter within four weeks. The
report should include the status of the investigation, as well as compensation, if any, paid
to the victims' families.

The commission observed that the incident raises a serious issue of violation of human
rights. It is the duty of the local authorities and other agencies to use modern technology
for the cleaning of sewers, etc. The commission has also been consistently advocating
for a total ban on hazardous cleaning activities without adequate and proper protective
safety gear or equipment. It has also advocated the use of work-friendly and technology-
based robotic machines.

On May 19, R Gopal, 30, and Saravanan, 31, both from AD Colony at Sundamedu, died
when cleaning a septic tank at a dyeing mill. Hari, 27, who was admitted to a private
hospital, died without responding to the treatment the next day.
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NHRC Probes Fatal Sewage Tank Tragedy in Tamil Nadu

The NHRC has taken notice of a report regarding three workers' deaths due to
asphyxiation in a Tamil Nadu factory sewage tank. Without proper gear, the incident
highlights a severe human rights issue, leading to inquiries by Tamil Nadu authorities on
the matter, and potential compensation for victims.

https://www.devdiscourse.com/article/headlines/3437067-nhrc-probes-fatal-sewage-
tank-tragedy-in-tamil-nadu

Devdiscourse News Desk | Updated: 27-05-2025 20:42 IST | Created: 27-05-2025 20:42
IST

The National Human Rights Commission (NHRC) of India has intervened following
reports that three workers died from asphyxiation and another was critically injured in a
sewage tank incident at a private industrial unit in Tiruppur, Tamil Nadu. The workers,
employed at a Dyeing Mill in the Karaipudur area, reportedly entered the tank without
protective gear on May 19, 2025, according to an official statement.

The NHRC highlighted that the incident underscores a significant violation of human
rights. In a landmark ruling on October 20, 2023, the Supreme Court affirmed the
responsibility of local authorities to utilize modern technologies for sewer cleaning. The
NHRC has consistently advocated for a total ban on hazardous manual cleaning without
adequate safety gear and supports the use of robotic technology. The Commission issued
an advisory in September 2021 promoting human rights protection for those in hazardous
cleaning jobs.

The Commission has sent notices to Tamil Nadu's Chief Secretary and Director General
of Police, demanding a detailed report within four weeks, including the investigation status
and any compensation to the victims' families. According to the media report, as soon as
the workers entered the tank, they began to suffocate and ultimately collapsed. Although
co-workers attempted a rescue, three succumbed to their injuries. The victims were
reportedly from the Scheduled Caste community. (ANI)

(With inputs from agencies.)
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Tragic Asphyxiation Incident Highlights Human Rights Concerns in Tamil Nadu

The NHRC has issued notices to Tamil Nadu's government and police following the death
of three workers due to asphyxiation. The incident, involving inadequate safety gear
during sewage tank cleaning, raises serious human rights concerns. The NHRC seeks a
detailed report detailing the investigation status and any compensation provided.

https://www.devdiscourse.com/article/law-order/3437220-tragic-asphyxiation-incident-
highlights-human-rights-concerns-in-tamil-nadu

Devdiscourse News Desk | New Delhi | Updated: 27-05-2025 22:12 IST | Created: 27-05-
2025 22:12 IST

On Tuesday, the National Human Rights Commission (NHRC) stated it has issued
notices to the Tamil Nadu government and the state's police chief. The move follows
reports of three workers who died from asphyxiation while cleaning a sewage tank without
protective gear in Tiruppur district.

The deceased, belonging to the Scheduled Caste community, were working at a dyeing
mill in the Karaipudur area. They reportedly collapsed shortly after entering the tank, with
three workers not surviving despite being rushed to a hospital. This incident, observed by
the NHRC, signals a serious human rights violation.

The NHRC has demanded a comprehensive investigation report from state authorities
within four weeks. The Commission has also underscored the importance of employing
modern technology in such hazardous cleaning operations, referencing a Supreme Court
judgment. The NHRC's advisory from September 2021 advocates banning hazardous
cleaning activities lacking proper safety equipment.

(With inputs from agencies.)
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3 dead while cleaning sewage tank, NHRC takes suo motu cognizance

https://inshorts.com/en/news/3-dead-while-cleaning-sewage-tank--nhrc-takes-suo-motu-
cognisance-1748352347147

Short by / 06:55pm on Tuesday 27, May 2025

The National Human Rights Commission (NHRC) has taken suo motu cognizance

after a media report claimed that three workers died while another’s condition became
critical due to asphyxiation after they entered into a sewage tank to clean it without any
protective gear at a private industrial unit in Tiruppur district, Tamil Nadu on May 19.
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Three workers die of asphyxiation while cleaning a sewage tank in Tamil Nadu,
Human Rights Commission takes suo motu cognizance

https://thecsrjournal.in/three-workers-die-asphyxiation-cleaning-sewage-tank-tamil-
nadu-human-rights-commission-takes-suo-motu-cognizance/

Published By -The CSR Journal | May 27, 2025

Reading time - 1 min.

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
after a media report claimed that three workers died while another’s condition became
critical due to asphyxiation after they entered into a sewage tank to clean it without any
protective gear at a private industrial unit in Tiruppur district, Tamil Nadu. The unfortunate
incident took place on May 19. The cleaning workers were reportedly employed at a
Dyeing Mill in the Karaipudur area of Tiruppur and asked to clean the sewage tank of the
factory.

According to the media report, carried on May 21, shortly after entering the tank, all four
began to suffocate and then collapsed. Their co-workers pulled them out and rushed them
to a private hospital, but three of them could not survive. The deceased belonged to the
Scheduled Caste.

Serious violation of human rights: NHRC

The Human Rights Commission has observed that the contents, if true, raise a serious
issue of violation of human rights. The Apex Court, in its judgement passed in the case,
Dr. Balram Singh vs Union of India (WP(C) No. 324 of 2020) dated October 20, 2023, has
held that it is the duty of the local authorities and other agencies to use modern technology
for cleaning of sewers etc.

Human Rights Commission advocates for ban on hazardous cleaning without safety
gears

The Commission has also been consistently advocating a total ban on activities of
hazardous cleaning without adequate and proper protective / safety gears or equipment,
and also has advocated suitable use of work-friendly and technology-based robotic
machines. NHRC issued an advisory on September 24, 2021 for the Protection of Human
Rights of the Persons Engaged in Hazardous Cleaning to the Union, State Governments
and local authorities with an objective to ensure complete eradication of such practice.

The Commission has issued notices to the Chief Secretary and the Director General of
Police, Government of Tamil Nadu, calling for a detailed report in the matter within four
weeks. It is expected to include the status of the investigation of the case as well as
compensation, if any, paid to the victim’s families.
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Jaipur Septic Tank Accident: ST SIgYR %Fﬂﬁmm aa@mwﬁ%@%ﬁﬁfga?
% B! Tediell 1 J IR ASIGR] 3! Hid & A 3 I Ubs ferar g

https://www.patrika.com/jaipur-news/jaipur-septic-tank-accident-human-rights-
commission-took-strict-action-summoned-administration-19627353
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Nirmal Pareek
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https://www.livehindustan.com/uttar-pradesh/rampur/story-nhrc-demands-investigation-
into-brutal-murder-of-gangster-tillu-tajpuria-in-tihar-jail-201748385685757.html|
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RISI! - TILLU TAJPURIA MURDER CASE
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https://www.etvbharat.com/hi/!state/nhrc-strictness-in-tillu-tajpuria-murder-case-
revealed-secrets-of-negligence-of-tihar-jail-administration-delhi-news-dls25052704685

By ETV Bharat Delhi Team | Published : May 27, 2025 at 7:18 PM IST
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Lawyer Moves NHRC Against Alleged Re-Arrest & Detention By Assam Police Of
Indians Earlier Declared As Foreigners

https://www.livelaw.in/news-updates/lawyer-nhrc-intervention-re-arrest-detention-
indians-foreigners-assam-police-293519

LIVELAW NEWS NETWORK 27 May 2025 5:33 PM

An advocate practising in the Gauhati High Court has written an "urgent complaint” to the
National Human Rights Commission (NHRC) asking it to take suo-motu cognizance of
the "arbitrary re-arrest and detention of Indian citizens and previously released declared
foreigners" in Assam by the police as of May 23.

The letter further seeks "immediate intervention” by the Commission to prevent the
alleged "forced deportation”. The complaint alleges that these persons were detained
after Assam Police conducted fresh round of arrests and detention, despite these persons
having complied with the conditions of release laid down by the Supreme Court back in
2020.

The letter written by advocate A Wadud Aman states:

"We, the undersigned, write to bring to your urgent attention a grave and continuing
violation of fundamental and human rights of several individuals in Assam who, despite
being Indian citizens or long term residents, were declared foreigners" by the Foreigners
Tribunals and detained for prolonged periods-often up to a decade before being released
pursuant to directions of the Hon'ble Supreme Court. Shockingly, these individuals are
now being re-arrested and detained again as of 23.05.2025, without any fresh violation
or breach of the Supreme Court's conditions for release, and now are being forcibly
deported - 14 such people have been pushed to No Man's Land between India and
Bangladesh - in complete disregard of the Constitution of India and international human
rights norms. There are no reports of other detainees who have been picked by Police
from across the state".

The letter seeks intervention from the NHRC on points which includes:

Take suo mnotu cognizance of the arbitrary re-arrest and detention of Indian citizens and
previously released declared foreigners in Assam as of 23.05.2025.

Issue urgent notices to the Chief Secretary, Government of Assam, and Director General
of Police, Assam, seeking a status report on the basis of re-arrest, list of detainees, and
legal justification.

Intervene to prevent forced deportation, without due process and judicial oversight.

Direct the Government of Assam to immediately release those re-arrested individuals who
have not violated any conditions of their earlier relcase and restore their liberty.
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Recommend formulation of a humane and transparent policy on dealing with cases of
disputed citizenship, in compliance with Articles 14 and 21 of the Constitution.

Recommend compensation and rehabilitation for individuals unlawfully detained for years
and again subjectedto re-arrest without cause.

The letter states that from 2010 several persons in Assam who were declared as
"foreigners” by Foreigners Tribunals and were detained indefinitely—several of whom up
to 10 years—without being granted bail or proper legal representation.

It states that the Supreme Court, in Writ Petition (Civil) No.1045 of 2018 (Supreme Court
Legal Services Committee v.Union of India & Anr.), passed an order dated on May 10,
2019 directing the conditional release of such detainees who had completed more than
three years of detention.

Subsequently, in Suo Motu Writ Petition (Civil) No. 1 of 2020, LA, N0.48215/2020 and
LA. No48216/2020, the Supreme Court in its April 13, 2020 order further reduced the
mandatory detention period to two years, permitting release subject to bond, sureties,
and biometric submission.

"In compliance with the above orders, hundreds of detainees were released. They
complied scrupulously with theconditions of release, including periodic appearances
beforepolice stations, and resided with their family members andcommunity in India.
However, on 23.05.2025, Assam Police initiated a fresh round of arrests and detentions,
taking many of these individuals back to detention centre at Matia, Goalpara, without any
violation of Supreme Court's conditional release norms. We now fear their deportation,
despite unresolved nationality claims and absence of due process," it adds.

Among claiming violation of Articles 14, 21 and 22, the letter states that the action
amounts to violation of Section 483 BNSS as per which bail once granted by a court of
law (or pursuant to Supreme Court orders), cannot be set aside unless specific grounds
of violation are shown and fresh proceedings initiated.

It further states that forced deportation without proper nationality determination and
without exhausting remedies under the Foreigners Act, 1946 and the Citizenship Act,
1955, and without any hearing, amounts to REFOULEMENT, prohibited under customary
international human rights law, including the International Covenant on Civil and Political
Rights (ICCPR), to which India is a party.
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FIR against Arunachal activist sparks outcry; NHRC asked to step in

https://nenews.in/arunachal-pradesh/fir-against-arunachal-activist-sparks-outcry-nhrc-
asked-to-step-in/26063/

by Northeast News | May 27, 2025 in Arunachal Pradesh

A coalition of human rights defenders has appealed to the National Human Rights
Commission (NHRC) to initiate suo motu proceedings into what they allege is a fabricated
First Information Report (FIR) registered against Ebo Mili, a prominent environmental
lawyer and anti-dam activist from Arunachal Pradesh.

In a formal communication addressed to Justice V. Ramasubramanian (Retd),
Chairperson of the NHRC, the group has sought an independent inquiry into the events
surrounding Mili’s participation in protests against the Siang Multi-Purpose Project
(SMPP) in Siang district.

The letter, signed by Henri Tiphagne, National Working Secretary, alleges misuse of state
power to silence dissent.

On May 22 and 23, Mili, who also serves as Convenor of the Siang Indigenous Farmers
Forum (SIFF), led a peaceful protest in Begging village against a prefeasibility survey
being conducted for the controversial hydroelectric project.

Local farmers and villagers joined the demonstration, voicing concerns over the potential
environmental and cultural impact of the dam project.

However, on May 26, the Deputy Commissioner of Siang district, PN Thungon, directed
the Officer-in-Charge of Boleng Police Station to take action against Mili.

The same day, an FIR was registered under multiple sections of the Bharatiya Nyaya
Sanhita (BNS), 2023—including Sections 135, 191, and 324—as well as Section 4 of the
Prevention of Damage to Public Property Act, 1984.

The FIR, which has been widely covered in regional media has raised serious questions
among civil society organisations.

They argue that the charges appear retaliatory in nature and intended to criminalise
peaceful protest and environmental activism.

Quoting the Protection of Human Rights (Amendment) Act, 2019, the appeal urges the
NHRC to invoke Section 12(a) of the Act to take cognizance of the matter and launch an
independent investigation through its own inquiry wing.

The signatories have expressed hope that the NHRC will act promptly and impartially to
safeguard democratic rights and ensure that dissenting voices—especially those
defending indigenous and environmental rights—are not muzzled through administrative
overreach


https://nenews.in/arunachal-pradesh/fir-against-arunachal-activist-sparks-outcry-nhrc-asked-to-step-in/26063/
https://nenews.in/arunachal-pradesh/fir-against-arunachal-activist-sparks-outcry-nhrc-asked-to-step-in/26063/

